iﬂ THE CBWTRAL ADMINISTRATIVE TRIBUNAL : HYDERABAD BENCH

AT HYDERRBADR
* %

O.A. No. 1619 /95, Dt. of Decisiem:_ 17-09-96.
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Smt. T.Sskkemma .. Applicant.

Vs

_ {.ﬁ

1% :The Gensral.Manager,

R e
SCR1y;~Rafl Nilayam,
Sec'bad.

2. The Dy,.Chief Mech,.Zrgineer,
Carriage Repair Shep,
Settipalli Pest,Tirupathi, b
Chitteer District. .+« Respendents,

C.unsel-for the Applicant : Mr. K.Sudhakar Regddy

Ceunsel fer the Respendents : Mr, K.Siva Redéy, SC fer Rlys.
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THE HON'BLE SHRI R. RANGARAJAN : MEMBER (ADMN.)
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connectien. Hence, she may file a rep:esemtatién in this camnectiﬂp-
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ORDER \ ,
\
|
|

Oral Order {Per Hem'ble Shri R.Rargarzjam, Mémber (admn.)

| i
Heard Mr.K.Sudhakar Reddy, 1earned}ceunssl fer
the apwlicant ard Mr.K.Srimivasa Rae fsr Mr.K.Sivs Regdy,

iearned ceunsel fér"the respendents. j |
g : 1
2. The arplirant in this 0& ig wife of ene Mr,T.Subbsish

whose land te the extant ef 1,94 cents, Wwas acquired in Settlpalle
Village under varleus survey heads in awgrd ha.1/84 dated 5-5-84

for egtablishment of Railway Carriage Repalr Shep st Tirupathi.

3. The present OA is filed @rayimg fer & directien te the
respendents to appeint her against the land loesers' guets,., She

has met filed any representatierm te the reSF%H@CHtS inm this
‘ - ' | :

-J

te the cencerned authorit1e= fer éispo*al. . Ng dlrecfien can be

giver im the absence ef her filirg representatl@n.
! |
. .
4. Ir the result, the f@llawingléirect@@é is giveni-
@ ‘ ]
The ssplicant may, if =T advised, filT & remsresentstion
te R-2 fer grantlno her appeintment agalnst the laré leeserd' queta
w
IF such a renreseptatlen is received, Rm2 sheuld dispese ef that

1
.|

representatien im accerdance with rules expeditieusly.‘

5. The OA{isbrdcreé accerdingly. Ne c%sﬁs.
M
: o | | |
. , (R, RANGARAJAN)
MEMBER (ADMN ., )
Dated : Thé 17th Seetember 129¢. o
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0.A.NO.1613/95

Copy to:

1. Tha General [apager,
sguth Central Railuay,

Railnilayam,
Sacundaerabad.

2. The Dy.Chiaf Mechanical Enfiinoer,
Carriage Repair Shop,
Sathipalli Post,
Tirupathi, ,
Chittoor Oistrict.

3, One copy to Mr.X.Sudhakar Reddy, Ad.ocate,
CAT,Hyderabad.

. L A
4, One copy to Mr.K.S5iva Reddy, &kH#¥3C for Railuways,
CAT,Hydecrabad. "

5. One copy te Library, CAT,Hyderabad.

6. Dne duplicate copy.
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THE CENTRAL ADMINISTRATivE TRISUNAL
HYDERYBAD BENCH HYDERABAD

THZ HON'OLE SHRI R.RANGARAGAN: M(A)
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SOMINFED AND INTERIM DIRECTIONS ISSUED
ALL OJED '

~—BTSPOSER - OF WITH BIRZCTIONS

[

- DISMISSED ’ o
DISMIZ3ED A5 WITHDRAWN

LIDZRED/REIZOTED -

#/NQ/HHDER AS T3 COSTS. o _

YLKR : IT COURT .






